HIGH COURT OF SIKKIM
GANGTOK

No. 18/Judl./HCS Date:13/06/2026

NOTICE

It is hereby informed to all concerned that henceforth, any
request for adjournment in a matter shall be e-filed in the

adjournment slip, at least one day prior to the date of listing of the

matter.

Sd/-
REGISTRAR
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REQUEST FOR ADJOURNMENT SLIP

Case NO,: o vssrisssassmmnionnnsississnssassonsneissos
COTAIMI/COUTT 1oviaunersarossssssntssssssssessassssessosnunes st srnsssssssssssssssssassssasassssssss 16140844808mT30s0sevansansnsannsans

PArty DEtaAIIS: ...oiuiiiiiit oottt

Verses

Request from:
Name of the PATLY: seresssesssonsos ssvosstnsssssspapmrsesosneorannsons ¥ eFEsisRtFes308ssNEIsss s $T0sssa s ssvaoronnsre
AL 0 0 Lol 0) B 1 Lol e A ¢ o= L =P PP EREEE

Reason for seeking adjournment: ...................... va e et S e S S S RS S B e s e

................................................................................................................................................

.................................................................................................................................................

Period of adjournment

Whether any interim order is operating in the case. ..........

Number of adjournment/s already taken. ..................

Date and time of information about adjournment given to the opposite party: .............cccooieiiinnn,

.......................................................................................................................
..........................

................

...........................................................

Signature with full name of the Advocate

appearing on behalf of ...
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